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THE MINISTER oF STEEL awD HEAVY
INDUSTRIES (SHrRI C SUBRAMANIAM]
Yes, Sir.

BLAST FURNACE FOR PIC. IRON IN PUNJAB

*419. Sur1 SURJT SINGH: Will the
Minister of STEEL aWD HEAVY INDUSTRIES be
pleased to state whether Govemment have
considered the feasibility of putting up a blast
furnace for pig iron in the State of Punjab?

Tue MINISTER ofF STEEL avp HEAVY
INDUSTRIES (SHrI C. SUBRAMANIAM):
Possibility of starting an iron making industry
in the State of Punjab is being investigated by
the Govemment of Punjab.
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Books FOR THE PRIMARY aND MIDDLE
CLASSES IN DELHI

+420.. SHr1 B. N. BHARGAVA: Will the
Minister of EDucaTion be pleased to state:

(a) whether it is a fact that the Director of
Education, Delhi has recently decided to
make some changes in the text books for the
primary and middle classes;

[ ] English translation.

[RATYA SABHA |

to Questions 2776

(by if so, when and in what manner the
information in this regard was passed on to
the booksellers and the students; and

(c) how many books of how many
subjects have been changed?]
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THe MINISTER oF EDUCATION (DR,
K, L. SHrRIMALIY (a) Yes, Sir

(b} A Circular, indicating the books to be
revised and changed, was sent by the Director
of Education on 20 th April, 1962 to all
Heads of Schools, asking them to advise the
students to buy only the 1962 editions of
those books. A copy of this Circular was also
endorsed to the publishers concerned, asking
them to freeze the old stocks with them or
their booksellers,

{c) Seven books in all—2 of Hindi, 3 of
Social Studies and 2 of English.]
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t [ALLOWANCES FOR CENTRAL GOVERNMENT

EMPLOYEES STATIONED AT SIMLA

=421, Suri B. N. BHARGAVA: Will the
Minister of 'ixaxcr be pleased to slate:

(a)  whether  Central — Government
emplovees stationed at Simla are paid city
compensatory  allowance,  house  rent
allowance and  winter allowance In
accordance with a circular letter issued by his
Ministry on the 22nd June, 1961: it so.
whether a copy of the said circular will be
laid on the Table of the House:

(b) the names ol the Departments to
whose emplovees these allowances (1) are
given and (i1) are not given: and

(¢) the reason for not following an
uniform policy in this regard?|
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| | English translation.

[ 10 MAY 1962 |

10 Questions 2778-

AT ThR 5T TET ¥ T 9w F
g1

() @7 #arT d2r & g g

NTHE  DEPUTY  MINISTER 15 1he
MINISTRY  oF  FINANCE  (SHRTMATI
TarkEsiwart Sivna): (a) Yes, Sir. Copies of
the relevant orders have been placed in the
Library of the Parliament.

(b) The orders ar, applicable to all
Central Government emplovees stationed at
Simla except those who have elected to retain
the fixed amount of the allowances
admissible under the carlier orders.

(¢) Doesnot arise. |

ATL-HT & 25107 V%W
*¢33. & MY qogft: oo fam

A0 48 TAT 60 540 271 &

(%) =d4, 1eu= § 719, 18R
AF AT 9T & (97 (fadt wl T 4
ToF 57 F1 19647 “F7 aF741 2
qi7

() F23% 37 € 147 (F34Y [Fadr
THH 64T § 1

ARREARS OF INCOME-TAX

*422. Suri G. MURATARIL: Will the
Minister of Firvaxci: be pleased to state:

(a) the number ol partics Irom
whom amrears  of  Income-tax  are  due
for the period April, 1932 to March,
1962 and the amount due [from them:
and

(b) the vyear-wise break-up ol the

arrears due?]
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